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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH, NEW DELHI
IN
ORIGINAL APPLICATION NO.539/2022
IN THE MATTER OF:
OMARAM BANJARA __.Applicant

Versus

STATE OF RAJASTHAN & OTHERS ..Respondents

ADDITIONAL AFFIDAVIT ON BEHALF OF RESPONDENT NO. 5,

M/S NAYARA ENERGY LIMITED

|. Pankaj Tripathi S/o G P Tripathi aged about 45 years presently posted as
DGM Legal, Nayara Energy Ltd, having its office at Unit 1105-1106, World
Trade Tower, Sector-16, Noida, Uttar Pradesh presently at New Delhi, the

deponent do hereby solemnly state and affirm as under:

1 That | am the abovementioned authorized officer of the answering
\/ respondent and has been duly authorized to file the present affidavit on
@j behalf of the respondent. That the Deponent is well conversant with the
facts and circumstances of the instant case and are competent to swear

this affidavit. -

2 That the Environmental Clearance was even required to be taken before

. BAND _ |
Regd,Nf,'_;s;jgﬂ &vel Environment Impact Assessment Authority, Rajasthan. The

A NN
LN S Réspondent No. 5 had duly applied for and granted Environmental

élegrance for the purposes of development of Greenfield petroleum

\dX
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storage Depot at Khasra Nos. 272, 27314, 273/17, 273/19, 276, 276/1,
276/2, 277, 27711, 278/1, 278/2, 279/4, 279/16, 279/35, Village
Sawaipura, Tehsil & District Pali, Rajasthan before establishing the said
Depot from State Environment Impact Assessment Authority Committee
dated 22.11.2017.

True copy of Environmental Clearance dated 22.11.2017 issued by
State Level Environment Impact Assessment Authority, Rajasthan is
annexed as ANNEXURE A/1 at pages 537 to542.

3. That the Respondent had planted 1530 number of trees inside and
outside the said depot, in compliance of EC.-Furthermore, even as per
RSPCB report annexed to the Reply filed by the Respondent No. 5, the
green area is 34.21%.

True copy of Photos is annexed as ANNEXURE 2 at pages@ﬁ toﬁ_&

4. Thatthe Respondent No. 5 had procured the short-term permit from the
Mining Engineer, Sojat prior‘to excavation of the soil. The Mining
Engineer, Sojat is authorized to issue short term permit for the same.
The same is also discussed and included. in the RSPCB/ Joint
Committee Report already filed before this Hon’ble Tribunal.

True copy of permissions issued by Mining Engineer is annexed as
ANNEXURE 3 (Colly) at pages579 to55€.

5. That the penaity amount is -Rs. 7,90,000/- was charged on the

Q .
OF Fide copy of Challan Receipt dated 13.02.2021 issued by Mines and

NER
NS

geology Department, Government of Rajasthan is annexed as

ANNEXURE 4 at pages — to557.
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6. That a large pit is located at outside the premises of the said depot and
not within the depot. The pit was made in the demarcated land
mentioned in the STP during soil excavation. The same fact is also
mentioned in a Joint Committee Report filed by Government of

Rajasthan.

7 That the Annexures filed along with this affidavit are true copies of their

respective originals.
| M
DEPONENT

\y\\/ S VERIFICATION
V$ Verified at New Delhi on ﬂil 3\3\» &ay of July, 2023, that the contents

of this Affidavit are true and correct to be best of my knowledge. No part of it

oA

DEPONENT

‘is false and nothing material has been concealed therefrom.
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Photographs taken by the team on 18.11.2022 during joint
inspection of STP area
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